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Qovernment of India
Ministry of Finance
Department of Revenue
Ceuntral Boatd of Direct Taxes

New Delhi, the (L March, 2000.
i

NOTIFICATION
. INCOME TAX

No. It is hereby notified for general information that the
organisations mentioned below have been approved by the Central
Government for the period mentioned against their 'names, for the
purpose of clause (i) of sub-section (1) of section 35 of the Income tax
Act. 1961, read with Rule 6 of the Income tax Rules 1962 under the
category “Institution™ subject to the following condi.lif.?nlsijz;-l” T
i) The notified Institution shall maintain separate books of accounts

for its research activities; wtt ;

|
it} The notilied Institution shall furnish the Annual Retumn of its

scientific research activities to the Secretary, Department’ of
Sc1ent11.lc & Industnal Research, ‘Technology Bhawan’, New
Mehrault Road, New Dellii-110016 for every financial year on or
before 31% May of each year; :‘
i1} The notitied Iastitution shall ‘ul:uut on behalf of the Central-
Government, 1o () the Director General: of Income " tax )
(Exemptions). 10 Middleton Row, 5% Floor, Caloutia-700071 (b)'

the Secretary, Department of Scientific & Industrial Research, and
(¢} the Commissioner of Income tax/Director of Income tax
(Exemptions), having jurisdiction over the organisation, on or
before the 31% QOctober cach year, a copy of its audited Annual
Accounts and also a copv of andited Income & kaendsture
Account in respect of its research activities for' which exemption
was granted under sub-section (1) of section 35 of Income tax Act,
1961 m addition to the refum of mmcome tax to tl!e dec;gnat&d ;
assessing olficer.



%

S No. Nume of the oreauisation approved Period for which

0.

Naotification is effective

Kasturba Health Society, P.O. Sevagram  1.4.99 10 31 2.2002¢
Wardha, Mahatashtra<d42102 o |
(. No. 203/61/99 - ITA-11)

Vastu Shiln Foundation for Studies & " 1.4.99 to 31.3.2000
Research in Environunental Desipn, '

Sangath, Thal Tej Road, Ahmcdabad- 380054
(F. Na. 203/33/2000 - ITA-11)

Jaslok Hospitsl & Research Centre. 15, 1.4.99 10 31.3.2002
Dr. G. Deshmukh Marg. Mumbai-<400026
(F. Nu. 203/18/2000 - [TA-I1) -

Reoional Cancer Centre, 1.499 10 31.3.2002
P.O.Box No.2417, Medical Cullege Campus
Thiruvananthapuram-695011

(F No.203/40/2000/1 1A 1)

Current Science Association, ' . 149910 31.3.2000
P.Q.Rax No. 2001, C V. Raman Avenue | h
Sadashivnagar Post

Bangaiore — 560 080 .

(F . N0.203/4 52000/ TA. )

The Karpataka Cancer 'Fherapy & Research 1.4.99 to 31.3.2001
Institute, Mavanagar, Hubai — $80 025

Karnataka

(F10.203/44/2000/ T A1L)

Shivsadan Renewable Fonergyv Rescarch 1.499 10 31.3.2002
Instituie, 192/3, Industral Estate,

Saugh, Maharashtro-4 16416

(F. No. 203/38/2000 — ITA-IT)




.3-

Notes: The nolified Institutions are advised to apply in triplicates
and well in advance for renewal of the approval, to the Central
Governinent through the Commissioner of Income tax/Director of
Income tax (Exemptions) having jurisdiction. ‘Three copies of the
application lor renewal of approval shall also be sent directly to the
Scerclary, Department of Scienlific and Industrial Rescare

(Kamiesh C.Varshney)
Under Secretary to the Govt. of India
Notification Nn ll LTD (& fmrﬁv’?l “}qq, B Al RS VL R
To, ' c ' |
The Manager,
Govt, of India Press,

Mayapuri, New Delhi

Copy forwarded to:

1. The applicant organisation.

?. . The Dircctor Genceral of Income tax {E\cmpnons), Calcutta

3. Comptroller & Audttor General of India © " e

4. The Director, Department of Scientific and Industrial Rcsamh

“Technology Bhawan’, New Mehrauli Road, New Delhl 110016

5. Director of Income Tax (Exemption) Mumbai, .-~ =« r oo

0. Commissioners of Income Tax. Vidarbha- Nagpur, Guuat—lll—-
Alinedabad, Trivandrum, Kamataka-1l, 1ubli and Kolhapur.

7. ‘The concerned tiles and Guaxd file

Under Secretary to ihe Gowvt: of India
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